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Order dated 22.09.2016 

CP No. 68(ND)/2010 Shri Vinod Kumar & Sons V. Bhawani 

Cold Storage Pvt. Ltd.  

Shri Pushkar Mehrotra, Advocate for all the respondents 

Vakalat. Both the counsels requested for time as there is likelihood 

of settlement. Be listed on 05.10.2016 to report settlement or for 

hearing on the application. 

List the matter on 05.10.2016. 

SH.VSR AVADVANI (Judicial Member) 

SH. H.P. CHATURVEDI (Judicial Mem 

Dated 22.09.2016 
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